SUPREME COURT OF INDIA
CASH & ACCOUNTS-II

The following amounts are available for disbursement to concernced party(ies) in
respctive matters pursuant to this Hob'ble Courts Orders.

|

Amount
Lying in Non
D of evbe o Interest Alc
2 payment to be 'O in Fixed
S_[\!O MATTERNO. (CAUSE TITLE ~ ISECTION order LYING (Rs) |Deposit
ACLY PETITIONER-
1 18472014 |STATHOMAS VS'SHMMY THOMAS VA 21002015 WIFE Non-nterest
| \TP (C)NO. \VIDYA RAMCHANDRA DESAI'VS' PETITIONER-
2 s RAMCHANDRA ANPATRAQ DESAI WIA 070115  WIFE Non-iterest
| 1C|V|L APPEAL'NEW INDIA ASSURANCE CO. LTDVS' NOT SPECIFIED
3 _ﬁﬁo 6907/2015 JULISMON TARIANG Wi [14.09.2015 BY COURT Non-nterest
| (CVILAPPEAL,
| DARYNO,
| 2594572015,
| ICANO.  ORIENTAL INSURANCE CO. LTD. & ANR. NOT SPECIFIED
4 80312015 |VS'PADMAVATHY VENKATESH Wi [18.00.2015 BY COURT Non-interest
L IGRANITE GATE PROPERTES PVT, LTD.
| CVILAPPEAL AND ORS. VS' LOTUS PANACHE NOT SPECIFIED
5 NO. 842312015 WELFARE ASSQCIATION Wi 16102015 BYCOURT (50,000~  [Non-iterest
 CVILAPPEAL!S.C. NURSING HOME & ORS. V' R.P. NOT SPECIFIED
6 NO.5167/2015 UNNIVAL & ORS. wi 020715  BYCOURT  [50,000-  Non-iterest
| CIVILAPPEAL|
-} MAHASHYA CHUNNI LAL SAR. BAL MAN.
410433/2013_is S.S&ORS VS'MADANLALARORA DVl AT.2015 RESPONDENT 10,00,000/-  [Nor-interest
L UNITECH RELIABLE PROJECTS PVT, LTD.
CIVIL APPEAL 'VS' DEWAN ASHWANI AND MS. NOT SPECIFIED
8 INO. 831212015 ANURADHA NATARAJA AND ORS. Wi 0910115 BYCOURT (50,000~  [Nonlnterest
 CVILAPPEAL
N NATIONAL INSURANCE CO. LTD. VS' 2,40,200- ¥
9 SY01 SHAFEEQAHMED&AMNR.ETC.ETC. VA (090515  RESPONDENTS INTEREST  |FD
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